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CHHATTISGARH ACT
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THE CHEATTISGARH PRIVATE UNIVERSITIES (ESTABLISHMENT AND
" OPERATION) (AMENUMENT) ACT, 2011

An Acl Turther to amend the Chhattisgarh Private Universities [Establishment

and Operution) Act, 2005 (No. 13 of 2045).
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CHHATTISGARH. ACT
o 1Yol 20040

s
THE CTHHATTISGARH PHRIVATE UNIVERSITIES (ESTABLISHMENT AND
OPFERATIONG { AMENDMENT) ACT, 2004

An Aet to further amend the Chhattisgarh Private Universities (Estabhlishment
and Dperation) Act, 2005 (Mo, 13 of 2005 .

Bz ab enacted by the  Chhamsgarh Legastature in the Swty-fifth Year of the
Repablic of India, as follows -

=

| i1 [has At may  be galled ithe Chharmgarh Povae Universibes
{Establishment and Operatson) [ Amendment) Act. 2014

i) e exiends 1o she whole Svase of Chhamsgarh
i3 It shall come mio force from the date of ws Publscation w the Dol Gazene

z After sab-section [X] of Section 9 of the Chhawisgarh Privaie Ulniversities

{ Establishment and Operation} Act, 2005 (Mo 13 of 2005} {hereinafter refermed o as the
Principal Act), the following shall be insened, namely -

“l2A}  Morwithsianding anything conmned sn sub-section (2], 1o esumblish a provale
university under sub-section (1) of this Section, the State Government may also
consider any application submitied before the peniod of more than rwo vears,™
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916 (1) oerfiems wAwa, TR 1) oA 2oy
A g o o 3 In the Schedube 1o the Principal Act, afier semal number 5, the following serial number
Hatnanis. and entries relating therta_shall be added, namely - '
5 Name af the Mameofthe  Procedure of Main Campus  Jurisdicnon Teachmne
Mo Private Spomsoring  Fstablishment  (Head office) Programmes
Liiversiny body of Sponsorng
hady
it 121 (3 (4 i3) U (7
“f Ay Shr Ritnand  The society  Vallage-Manth  Chhatsgerh Under Crsduate. Posi
University  Balved Regnstratuog Tahsl-Taldz (rrafupe and thar
Imtermstsanal  Act, 1860  Dsinel-Raipur infegrated COUFSES,
Educanren (Ng. 21 of Lhhattisgarh M, Phil, PhD.  and
Foundation L&A other  research  conrscs
Regustration i -
B, 530054 A is,
of 1996, daod & Soienes,
LI S LR IET & Compmence,
® bEnpmeenng,
& Mano-technoloas,
® [Juzimeas Yanagemend
® [aw,
® [lobe] Managzement,
& “ashioat Diesipring
T 0 P hiadal  Fandad The P lindal  Chhattsgch s Faculty of Engincening
Umversry  Educaiion Chhansgarh Knowledie & Technology,
arul Srciety Fark Village- s T aculty of Managemeni
Wil flamie Regismmion Purjipathra, Soience,
Saacicry. Aty 1973 (Mo Tehsl- sFaculty of Saiepce
44 of 1973 Ciharghoda, s aculiy of Education,
Ruzgistratsomn Dsiriei- wFaculty of Physical
Mo, 35 2071, Eosiparh Edécation”

dated 4-5-199%  Chhatsisgarh

WA GE o e v, W AR g, T R A T - a0




st EeTE

e e & wenie T T
‘it 09 1013-2015.7

T/ AR | B e = ) e
B g, el #fa-az-wieg
Tz | 1 fa @ fEad, feie
s-05-2001, "

(STETHTT)
uiftrPR @ g

FHIF 188 | TR, WA, AT 15 F 200 5—— AW 25, W 1937

fafr &t farsmeft = Frvma
T, AR WA, A T

g, faeie 1430 2015

FHE 45614, 154/ 21-900, B0, 18, — oo Tera an o Tyaefirbires afirfean faa o Bt a1 -05 - 20105+
ey o sl W g R, e adare £ e & B st e e 2.

TR ¥ TR A A S,

LT



&7 werer T, e s g s

T | e et |3 = g

[T 2] 5 2015}

oy frelt frafaamea (L wE FeeE) (S@meE)
arftrfeaa, 2015

wefteery fardl frmfamEy (Faasn = dwe) dibaisam, 2005 (6. 13 699 2085)
Fi #i AWt w A At

T TR o foree o vriter v o forsefiie v 8wy sfafaaima g -

wiEm amw, e L i1 ax el Poeersy el 1o Tt e (wsavoen v ==t ) (i) arfirteram, 2005
T HTR. FEARET,

2 I e s e e os g,
(31 o 3 ek uewe S AN 9 e 5,
w7 w s 1, el f Tt (R v warem) afafeam, 1008 (F. 13 79 2005) (3 768 396

T A T o e o i ) o e o e (), e 28 000" FRIE T, 9
* 1,00, 000 " witvwenitE fm .

W 11 1 3, il et EeEa b TR AR LR Sl TE B TR TR LR S D et D A S L
s A e e piEeiE R

iz wa siftrfrrm om0 F 3m-um () Feve e TR e e & w5
TR O SR mhsanim Erar

TN, AT 14 T 2008

FUF 4562 /30, 154/21-9/0F [V /15. — WA K e F oy 148 % mus (3) % e d @ R
TR AT TEATE | 4-05-2015 1 2 ST T & W, U W e e d

BT T TR o A # A S,



TR T, B 15T 015

= 576 (1)

CHHATTISGARH ACT
Mo 21 of 201 5]

THE CHHATTISGARH PRIVATE UNIVERSITIES
(ESTABLISHMENT AND OPERATION) (AMENDMENT) ACT, 2015

An Act further to amend the Chhattisgarh Private Universities { Establishment and

Operation ) Aet, 2005 (Mo, 13 of 2005).

Be it enacted by the Chhartisgarh Legislature in the Sistv-sixth Year of the Republic

of Indin. a5 Follows -

i This Act may be called the Chhattistgarh Private Universitics
[ Estabhshiment and Crperation ) { Amendment } Act, 2613,

2 It shall extend 1o the whole State of Chhattisgarh.
K] It shall come into foree from the date of its publication in the Offical Gazette.

I galb=section (33 of Section T of the C hhanisgarh Private Universities {Establishmen
and Operation) Act, 2005 (No. 13 of 2005 ), (hereinafier refermed o as the Principal Act),
For thee Nigune “25,0007, the figure *1,00.000" shall be substinsied.

in In clause (a) of sub-section (1) of Section 11 ofthe Principal Act, for the words
"Oine crone rupees, the words “Three ¢roce rupees”™ shall be substitgted.

(2 In clause (b} of sub-section {| of Section 11 ofthe Principal Act, Tor the words
“Three crore rupees™, the words “Five crore rupees” shall be substingred,

Smort bile, extent
lﬂd crmmencemeni,

Amend ment af
Sectian 7,
Amendmeni ol
Serrhim 1.
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Wt frara, i o FoAET 2006

CHHATTISGARH ACT
(Mo 31 of 2006)

THE CHHATTISGARH PRIVATE UNIVERSITIES { ESTADLISHMENT AND OPERATION)
{AMENDMENT) ACT, 2016

An At tofurther nmend the Chhattisgarh Private Universities (Establishment aml
Orperation) Act, 205 (Mo, 13 of 2005,

B it enagred by the Chhattisgarh Legisioture m the Sixtyv-seventh Year of the Republic

ol T, s Tolloaws -

I {1

and Oparation) {Amendment) Act, 2016,

(2} Ir exrends 10 the whale St of Chhattisgarh,

This Act may becalled the: Chhattisgarh Privite: Universities (Establishment Sl tile,

exieni and
rEEme nceme i,

(3 Ivshall eome o force from the dare of its publication in the Cificinl Gazeite,

E Inthe Schedule to the Chhattisgarh Private Universities (Establement and Operation) Smenilment ol
Act, 2005 (No. 13 of 2005), after serial number T and eniries relating thereto, the followine ~— Sehedule.
shall be added, namily :=

Mo, Mameofthe Namegofihe Procedure of  Mom Campus Teaching Programmes

Privide Sponsoring Establishumemt  (Head Cffieah
Universities bty of Spoisaring
body
i LKA (41 (<h (5 (7
“8%  ISBM Alpha Sociefy Willage -Chhuss Chhamisgarh Cenificate, Diplemn, Linder
Universities  Foundation registered Tahzil « Chhura Ciraduste, Pest Gradoais
ismcler the [disariit - Dhigree and their
Soaciely Cinrivabamnd infearated Courses,
Registrition Chhattisearh Wik, Phod, and other
Aet, 1RGO (NG, (Scheduled Area) research kevel covrses -
21 of | 860) Tournalism Mass
and approved Commamication!
under the Mleclin.
Bamilay
Padslic Triest At Humanitiszs/
Act, 950 Sovinl Scwnges,
| Mo KR ol
VRS, Edseation Teacher
Registrition Training.
Mo, = 1A
Thane. dated Liw
25022000
. Husiness
Administration’
Commerne’
Manmoement/
Finance.
Librasy dind
Ifoivmntion

Seignces.



Bt TAaE, s o e e

040 (4]

i

(3} ! (3 16}

(7

Fine Ans
Performing Aris’
Visuul Aris/
Applied Arts,

Hae
Mangement’
Hospiealicy/
Towrismd Travel

Scienoe’ Applied
Scicnoss,

Engineering’
Technalogy!
Arehitectire’
Design:

“osikional
Education kil
Dievelepment.

Paramedical!
Mursing,

Health and
Appleed Science.
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CHHATTISGARH ACT
(MNo. 10 of 2018)

THE CHHATTISGARH FPRIVATE UNIVERSITIES (ESTABLISHMENT AND
OFERATION) (AMENDMENT) ACT, 2018

An Act to further amend the Chhattisgarh Private Universities | Establishment and
Operation) Act, 2005 (Ma, 13 of 2005}

Be it enacted by the Chhattisgarh Legislanure in the Sixtv=ninth Year of the Republic of
India, as follows -

shaet ke, evlent | (1
pad commencemsent

This Act may be called the Chhattisgarh Privase Universities {Establishment
and Operation) {Amendment] Act, 2018,

() It exiends tx the whole State of Chhammisgarh.
(3) It shall come into force from the dae of is publication i te Official Gazette

Amond mend of 32, In the Schedule made under sub-section (1) of Section 9 of the Chbatisgarh Private

Scenduls. Universities {Establishment and Operation) Act, 2005 (No, 13 of 2005} after serial
funther & and entries r!EI-u.IinE therete, the Fl:ﬂl-uwing_ shall be added, nameby -
5 Mo, Nameof  Mameofthe Procedure of hiaen Jurisdiction Teaching
the Private  Sponsoring  Establishment Campius Pragrammes
Llniversity Backy of {Head Office)
Sponsoring
body
(13 2} (1) {4} (3 L {7}
- MAFT Sociery Sociery Village-Manth, Chhamisgarh  Cemificate. Diploma, Uinder
Liniversity For Media regssered Tehsil-Tilda, Giraduate, Post Graduate
ol Medin Anis under the Tristrict-Raipuir, Degree and their integraned
and Arts Sucletles Chhantisgarh cowrses, M. Phil, Ph. D
Reglstration {General Area) and other research level
Act 1864 only regular courses in -
{No. 21 of = Journalism
1RO e Mass Communication
= Pdadia
= Fine Al
= Performing Am
= Visual Ar
o Applied A
10, Sl Shr Sub Mear Shadani  Chhattisgarh ~ Certificate, Diploma, Under
Fawatpiira Rawatpura  Registrar-VIl, Darbar, Village- Graduate, Post Graduste
Sarkar Sarkar Lok MNew Delhi Dikaneli, Post [regree and their integrated
Liiversty Kalyan mder ihe Oiffice-Mana, cowrses, M, Phil, Ph. Dv
Trust Indian Trust  Dhamtari Road, and other research level
Act, 18382, Tehsil and only regular courses in -
Registration  [Msirict-Raipur = Science
No. 2726, (Chhatisgarh) o Business Management
daed Comrmerce
29-03-2000 Engmeering
Aty

Hotel Management
Fashion Designing

LI ]



g ey AT, fE=E 17 9 01 K8 (3)

(b (21 (3} (d) 3 (h) (7
1. Maharishi Maharishi Socieny Village-Mangla, Chhartisgarh  Certificare, Diploma, Under
University Shikshan registered Tehsil and Ciraduate, Post  Graduate
of Sanathan urder the Dvistrice-Bilaspur, Degree and their imegrated
Managemeri Societies Chhartisgarh courses, M. Phil, Ph. D.
anxd Regstrstion  (Gereral Area) and ofher mesearch lewel
Technalogy Act, 1860 onky regukar courses in -
(Mo, 21 of # Sanskrit Based courses/
18640 and Yoga, Vedic Science,
approved Jyotish, Kirtan amd
under (Mher Darshans
Registrar s Business
af Socicty, Adrrinistration’
[xelhi, Commerce!
Administration hanagement’
Drelhi Finance

& Fine Arts/Performing
Antsd Visml  Ans
Applied Arts

& Hotel Management/
Hospitality Travel
and Tourism

= Ans' Homanities'
Social Scienees”
Science

s EngineeningDesign™

m.wnmm.ﬁmmmm.mnmmm-m.
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CHHATTISGARH ACT
(Mo, 1<dof 2018)

THE CHHATTISGARH PRIVATE UNIVERSITIES (ESTABLISHMENT AND OPERATION)
(AMENDMENT) ACT, 2018

AnActto further amend the Chhattisgarh Frivate Universities { Establishment and
Ohperation ) Act, 2005 (No, 13 ol 2005 ),

Be it enacted by the Chhartisgarh Legislare in the Sixay-ninth Year of the Republic of
I, as follows -

l. il This Act tnay be caflad the Chhattisgarh Private Universities (Establishment

and Operation) [Amendment) Act, 201E,
2 It extends 1o the whele Staie of Chhartisgarh,

i3 it shall come into forze from the date of its publication in the CHTicksl Gaestte,

Amendmen of X In the Schedule made under sub-section {14 of Section 9 of the Chhattisgarh Private
Schedule. Universities { Establishment and Operation § Act, 2008 { No. |3 of 2005 . after serial
number | | and entries relating thereto, the following shall be added, namely :-
S5 Mo, MNamcof — Nameofthe Procedurs of hlain Jurisdiction Teaching
the Private  Sponsoring  Fstablishment Campus Programmes
Liniversity Body of {Head OfTicz)
Bponsorig
T body
{n (& (3) i4) {3) i) (7}
120 KK Modi Modi Society Village-Mahmuara, Chhattisgarh  Certificate, Diploma, Under
Llniversity Inmovatiee registered  Jathhandha Road, Graduate, Post Graduate
Education under Tichsil and Dregree and their integraed
Society Chhattisgarh ~ Dismict-Durg, courses, M. Phil, Ph [
Societies Chhattisgarh and wher research level
Regisiration Pra=d91001 onky rzeular courses m -
Act, 1973 # Engineering Design
(No.ddof » Commence
1973) hianagementFinance
Repgisiration » Sciences
Number o lHotel Management/
2652, date Hospitality Tourism
224072003 Travel
[3. [ev Ved Mala Registered Yillage-Sankra, Chhoisgarh  Certificate, Diploma, Under
Sanskritl Gaputri with Deputy kumhari, Graduate. Post Graduate
Vidhwiv Trusd, Registrar [ristrict-Durg Degree and their intezrated
dvalava Haridwar Haridwar Chaattisgarh courses, M. Phil., Ph.D.
Registration and ather rescarch level
Mo Book onlv reoular courses in -
Mo A, Folio » Sanskrit Based Courses,
Mo 47, Yoga, Vedic Science and
Page: 270- olner Philosophy
271, 5 Moo s Law
B4 Diated » Busipess
14-11-1969 Administration’
Cammerce:’

Management/Finance



e T A, [EE e 2018 SE0(3)

(1 ) 13 {4) {5 {6} N

= Finz Ars/Performing
Arts! Viswal  Ars/
Applied Arts

o Hotel Management’
Hospatality Travel and
Tourism/Mass
{Communication

& Aris' Humantics'
Social Sciences
Science

o liformation Technokogy

» EngineeringDesign™

Note : The deposit amount prescribed in sub-section { 11 of Section 11 in this master shall be B3, 30,00 Lakhs in place of
B, 5.00 Crores.
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CHHATTISGARH ACT
(No. 12 of 2020)

THE CHHATTISGARH PRIVATE UNIVERSITIES
(ESTABLISHMENT AND OPERATION) (AMENDMENT) ACT, 2020,

An Act to further amend the Chhattisgarh Private Universities
(Establishment and Operation) Act, 2005 (No. 13 of 2005).

Be it enacted by the Chhattisgarh Legislature in the Seventy First Year
of the Republic of India, as follows:-

1. (I} This Act may be called the Short title, extent
Chhattisgarh  Private Universities and commencement.
(Establishment  and  Operation)

(Amendment) Act, 2020.

(2) It shall extend to the whole State of
Chhattisgarh.

(3) It shall come into force from the date

of its publication in the Official
Gazette.

2. In the Schedule made under sub-section (1)
of Section 9 of the Chhattisparh Private
Universities (Establishment and Operation)
Act, 2005 (No. 13 of 20035), after serial
number 13 and entries relating thereto, the
following shall be added, namely:-

Amendment of
Schedule.

5. Mame of | Name of the| Procedure of | Main Campus | Jurisdiction | Teaching Programmes
Mo. | the Private | Sponsoring | Establishment | (Head Office)
I University Body of Sponsonng
body .
(1) (2) (3) 4) (5) (B} (T}
"14. Shri Shri Society Village- Chhattisgarh | Under  Graduate, Post
Shankara Gangajali Registered | Junwani, Bhilai, Graduate Depgree and  their
charya Educational under Tehsil and |nt-egn1'lc|:| COUTSES In—
Profession | - Soclety | Chhattisgarh | District - Durg, ‘ F?MMLH Science,
University Eu!:::tu:.s. Chhattisgarh Tl“'lﬁ.::hm_'rln diy.
Registration »  Bio-Technology,
Act, 1973 ¢ Bio-Informatics,
(Nowd4 of «  Microbiology,
1973]). ¢ Manotechnology,




534 (2) 5 g T, a9 2020

P_h:armuc,:r.

Registration ot

number = |Insurance,

D.R./D.-- = Physical Education,
Durg/ R.Mo. *  FEducation Science,
2005, dated » Library Science,

1702 2000 *  Hotel Management,
 Fashion  Designing,
Subjects.”

T, T A AR A, T A S G, A 0, T A o v - e




GSo SHHih

“forT e dIRe o ST ST Ik &
“BedteTe /31/09/2013-2015.”

T 3 (o e fashe) W Twon
2 AT FHIE A.2-22-SATDG
e /38 fa. @ fies. femw
30-05-2001.”

AT 471] A, YHAR, TeATH 27 ITed 2021 — WIGUE 5, T 1943

fafer siR faerdt @l fawmT

HATCTd, HelHal 9ad, Tdl YFYR 3eel IR

3cd TR, feATd 27 ITRA 2021

HHID 8956 / SI. 94 / 21—31 / UT. /’t‘ﬁW /21. — BaTe faem gar &1 fa=farlRad rfafe
WR &6 17—08—2021 BT YU B JFAT UK 8 Gl 8, YAGgRI AIAERY Pl DRI D oY
TR farar SIa 2.

BRIRTIE & JISUTd & A4 TAT MR,
U FAR Fifen, foRed |fa.
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TG TSI, 31 27 SR 2021

BINTG Jfffad

(spHTh 14 T 2021)

Bodrare ol favafqenery (Remu=m vd Garaq) (ienes) ferfas, 2021

BaiaTe ol fvafderey (emuer vd o) Iifaf oM, 2005 (%, 13 9 2005) &I 3R FRT
PR 7Y AT,

YRT TR & d8ikd 99 H BaiTe fagavss gRT fF=faRad wg # I srfafaafag &1 —

gﬁf{ﬁ?ﬁ faame 1. (1) w8 sRfe ooe ol fwaferem (o vd G9eE)
' (A2 SN, 2021 HEATI.
@ s fTwR Sl BT 5T | BN
@) B I9US ¥ 3AD UHRME B ARG I U B
SSUCIEIINIEEE 2. BairTe il feafderera (Ru=r vd Harerd) AfRfH, 2005 (B, 13 99
2005) @ GRT 9 BT IU—GRT (1) & Aqd MG LA H, I FHID 14
U9 S99 WafRa ufaftcal & uwanq, FrfaRaa e 91X, &1 —
4. BNl TSI TSI T IR | SFHR Rreror HRIHH
%. | fowafdene | o &1 | e a1 (qr=gTeTy)
B M M ATUAT BT
gfgar
(1) (2) (3) @) (5) © (7)
"15. SIRG] BIfGTRC® | BING | ITH—uadyl, | BiNTe BT / AFAD! / FATTS
favafdere | ooy, | ANsE | URe—dEdTd s dera
g, ToNRoT g EERESEIE]
oo | sfafre, | g, et / et ufdreror Gar
1312 1(23‘;4 fir—491001 5. / /
& el ST PRI
T WRe 3R Hdg fasm
|l HPT
RG] QAR YT / T /
BHD yded / fad Ao
13053, RSSEICC RSN CRINERIN
faTs NEap
25—08—2007 IRy T

UFGIRT / SHNaR / Wifsar
HADBT

gled yde

H TAIfY, I,
FAdIcR Uy vd S+
THfdhd UTedHH, TH.fihd,
GTa S iR o JrgHa
TR dad Fafid
qreaHH |

A — GgRT 11 T IU-aRT (1) # FaiRa 51 I, ©0F 500 BRI & W@IMF W g9 YH0T H HIY 50.00

ARG B




AT TSI, T3k 27 SR 2021

942 (1)

3ed TR, faAid 27 3R 2021
HHID 8956 /1. 94 /21— /U, /B /21. — RA & AU & AT 348 $ WIS (3) &

ITARYT H 9 T @1 T AT i 27—-08—2021 HT S IJdTe I5TUTd & WRIHR I
TAGERT UHIRIT fohar S 2 |

1

BRIRTTG & JISIUTA & AH H TAT STTIAR,
I FAR FIfeAT, fRea |fa.

CHHATTISGARH ACT
(No. 14 of 2021)

THE CHHATTISGARH PRIVATE UNIVERSITIES (ESTABLISHMENT AND OPERATION)
(AMENDEMENT) ACT, 2021

An Act to futher amend the Chhattisgarh Private Universities (Establishment and Operation) Act, 2005
(No. 13 of 2005).

Be it enacted by the Chhattisgarh Legislature in the Seventy Second Y ear of the Republic of India, as
follows :-

(1) This Act may be called the Chhattisgarh Private Universities
(Establishment and Opreation) (Amendment) Act, 2021.

(2) It extendes to the whole State of Chhattisgarh.

(3) It shall comeinto force from the date of its publication in the
Officia Gazette.

In the Schedule made under sub-section (1) of Section 9 of the
Chhattisgarh Private Universities (Esatblishment and Operation)
Act, 2005 (No. 13 of 2005), after serial number 14 and entries

relating thereto, the following shall be added, namely :-

Short title, and

commencement.

extent

Amendment of Schedule.

S. Nameof | Nameof the | Procedure of Main Jurisdiction Teaching Programmes
No. | thePrivate | Sponsoring | Establishment Campus
University Body of Sponsoring (Head
body Office)
1 2 3 4 ®) (6) U
"15. Bharti Holistic Society Village- Chhattisgarh | Diploma, Under Graduate, Post
Vishwavid | Foundation, Registered | Chandkhuri, Graduate Degree and their
yalaya Durg under Post-Tahsil intergrated courses, M.Phil.,
Chhattisgarh | Chhattisgarh | and District- Ph.D. and other research level
societies Durg, only regular coursesin -
registration | Chhattisgarh e Arts’Humanities/Social
Act, 1973 | Pin-491001. Science Faculty
(No. 44 of «  Science Faculty
1973) »  Education/Teacher Training
b Facty.
13053, dated . Eng| neerning/Technology/
25-08-2007 design Faculty

+« Hedthand Allied Science
Faculty




942 (2) e TenTe TeTuT, faien 27 rd 2021

e Business Administration/
Commerce/Management/

Finance Faculty

o Library and Information
Science Faculty

o Law Faculty

e Journdist/Mass
Communication/Media
Faculty

o Hote Management.”

Note :- the deposit amount prescribed in sub section (1) of Section 11 in this matter shall be Rs. 50.00 Lakhsin
place of Rs. 5.00 Crores.

T, 0T T o ST, Srlentg IR WTehia eomerd, TR & Afsd ae waiid — 2021,




s e & wevi T g &
W T (fan 2 o) % v
¥ SR T A1.2-22-TAR
w8 B A oo, e
30-05-2001."

aafrre FwiE
"ot 309/ 201 3-2008."

FiE 583 T, WA, I 19 R 2020 — WIETE 28, W 1944

fafer s faemdt & foarr

aea R, et 18 faraw 2022
. 10363 /8 97 / M—H/UTE /B /22 — Bawrg am war # nfle Frafataa sfas
fory o¥ AT 06—00-2022 B IOUYH F FATE WG B YD) 2, (GG HAGHR B IFHN & W
whTfeTe fahar omar 7|

THIIE & TwaUre @ A8 9 o &1 -
SRy AR wifem, sfefie whm
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1166 DA TE TeTu=, Tk 19 faawr 2022

soiaiTe ferf-as
(sh¥Td 14 G- 2022)

wodaTe ol favafaerea (rermgsm va wareaw) (Aenes) aferfram, 2022

wdirae ol Rvafees (T @ warem) affam, 2008
(. 13 | 2005) @ R WORT & B AffRuH, 2022 |

AR TRY $ fagwvd 98 H BuaTe  [umies ERT

fr=fafag w7 % a8 sftfyafa 8 —
witrer =, 1. (1) Waﬁﬁmmﬁwm
mgng (vergmr g waErem) (W) afRfas,
| 2022 FEETAT|
@) swer fwr Wl s T A
BT |
(3) @& oA F FHH FHEET B AN |
ST B
FTET BT 2. paigTe e Ruaftemesg (Rmem @
. waTeE) AR, 2005 (8. 13 WA 2005) &

gRT 9 P IY-uRT-(1) & iava Pl R
% WA FHIG 15 T4 9O Getd ylafedl &
gegrg, frfafad et Wi, sl -~
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1166 (1)

Gl AR | i | o | e e | e | R v
a | ReRuma | Paw | R A | ppacy)
@ A4 G A | v @)
wfiFm
(1) @) @) (1) () (6} )
T T TR o R e —p
Rwlmen | wodm | ded | eda- o T /AR /TR
Dugd) | dordem | ARk mie « RA
yifram, | frE-Tyy o« orEE TN At /S
1973 (b | Ui /R
a4 U fim- o gRATET ate e R
197) % » A T/ med oo/ gw
il W/ S T
g o Eiew W /3R T e /e
L o Rww /s Rem
- VLY
T foada
11084, o wEnfys fen/sa Rem ¥ @ws
v o verRy Ul yuyE R
20072007 . R
o gaafa Rena
o TEEA SR SR (TR W
)
o udRE fen
Ty, gAR, Fas, Eedia
suify vd TS Wil e o e
fByad) sy snpmE Wl Saw
Prafirer argassn ¢

e TR, e 16 Rygwx 2022

. 10363 /%L 97 /2131 /6. /B /22. — ARA & W®H & AT 348 & WIS (3) B
TR H BRIRTTG ol favafdeney (RMUT Td Farem) (WRIeF) s, 2022 (16 14 F 2022)
HT IS IS IUTA B URIHR H TAGERT TG fHar S 7 |

BTG P ISGUT & 1 ¥ AT AR,
U FAR PIfean, AR wfra,
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CHHATTISGARH ACT
(No. 14 of 2022)

THE CHHATTISGARH PRIVATE UNIVERSITIES
(ESTABLISHMENT AND OPERATION) (AMENDMENT) ACT, 2022.

An Act further to amend the Chhattisgarh Private Universities
(Establishment and Operation) Act, 2005 (No. 13 of 2005).

Be it enacted by the Chhattisgarh [egislature in the Seventy-Third Year
of the Republic of India, as follows:-

Short title, 1. (1) This Act may be called the
extent and Chhattisgarh Private Universities
commencement. (Establishment and  Operation)
(Amendment) Act, 2022.
(2) It extends to the whole State of
Chhattisgarh.

(3) It shall come into force from the date
of its publication in the Official

Gazette.
Amendment of 2. In the Schedule made under sub-section (1)
Schedule. of Section 9 of the Chhattisgarh Private

Universities (Establishment and Operation)
Act, 2005 (No. 13 of 2005), after serial
number 15 and entries relating thereto, the
following shall be added, namely:-

5. Name of the | Name of the | Procedure of Main Junsdiction Teaching Programmes
No. Private Sponsoring | Establishment Campus
University Body of Sponsoring | (Head Office)
body o -
(h (2) .3} (4) (5) (6) (7
"16. Anjaneya SBA Seciety Village- Chhattisgarh | Certificate, Diploma, Under Graduate,
Vishwwid)'ala)‘all Education Registered Nardaha, Post Graduate Degree and their
Society under the . inmegrated courses, M.Phil., Ph.D, and
Chhattisgarh Tehsil- other research level only regular
Society Mandir courses in —
Registrikaran Hasand  |I ¢ Joumalism'Mass Communication
Adhiniyam, Disiciit. N /Media 7
1973 (No.44 , ¢ Ans/HumanitiesiSocid] Science
of 1973), Raipur, ¢ Education'Teacher Training
Registration | Chhanisgarh. o Law
b Pin-............ * Business Administration/
11944, dated Commerce’Management/Finance
20,07.2007
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e Library and Information Science

¢ Fine Ans/Performing Arts/Visual |
Ants/Applied Ans '

e Hotel Managerpent/Hospitality/
Tourism/Travel

e Sciences/Applied Science

e Enginecring/Technology/
Architecture/Design

e Bachelor of Vocational
Education' Skill Development

e Health and Apphed Science
e  Paramedical Nursing.

*  Rehabilitation Science

¢ Sanskrit Sounding Degrees
e Physical Education.”

FETTeT, HEUT T e ST, BiienTe ST ATEehi HEuTe, TR 4 Hord o T — 2022,



“fararive e % srewie v T
TR WA (0 26 f2z) & T
¥ WHA. T A1.2-22- TR
wAz [ 8 L A Taed, fra
30-05-2001."

qafvas FwiE
"o (T 09/ 2013-2018."

FRIT 568

e, guan, frane 18 seger 2023 — ufe 26 W% 1945

fafey aiiv faerdh & Rwr

JTH TR, A 17 IAEAN 2023
W, 12454 /8 B2 /S N-H /WE /B /23 - vairas e wn w PefaRan sfafam fea

W ol 00—09-2023 1 TSNS HEIGA H AR UrG ¥ g 8, CEREN SaHENT @ W &
fore woftra fam st 2

e faser, gu-wfon
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BoiraTe e

(6. 17 ¥ 2023)

gchiyre Mol Reafarey (enesn gd Sarda) (Gag«)
, 2023.

v ol fRvafeem (umer @ daes) fRfze, 2005
(. 13 T 2005) F IR W wA G affERE|

R TR @ digeoed 99 W Baigue  fAuEmved &R

fr=fafaa wu 4 ag aftfafg & -

gy =, 1. (1) TE afm waivme Aol Reafoes
fawaw o (o= vd wEed) (Vo) s,
IR, 2023 HEART |

) mm'wmmﬁml
(3) ug IwE ¥ WS UHEE A oanw |

wge B
RN B 2. B ol Rwfaey (@ @ ees)
| arfefmm, 2005 (% 13 W9 2005) & 9T 9 W

wg-ur (1) @ sada faffa sl 4 wa
FAiE 16 T4 9uw wdba wlRfed @ v,
frefafen Wi o, sl -~

| | TIdra | W Yo @ | el GReR | Wi Femsor wrfam
w. | RwRawm | PEm @ | woen @ sl ()

T A 7 '
(1) (2) (3) (&) ) ® ()
7. | A TEE | WM TG | BRNEIR WRe) | Wi, | SRIE | e wFIRAl / AAGIR /
forfaeT | toEe | <R AEAE-IPITgY, M

HraEd yRfRm 1973 (w.| foren —wrug, o g/ AR e
44 W 1973) W wdlng fam
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— - o s v
R geiud . ffr

FiE 219, Revi o« TEEE WO/
A afrsa / ke / R
TAad @ g

e wavE /sl
HeR /gl /ara

° mm

# warren, Wl e,
R Suf od e
e ggaen, e,

e dl. v s ageaE
win dEa e
QYT

Feq T, e 19 FEEEN 2023

T, 12454 /B 82/21-3/WH. /BN /23 — YRG & FAHA P ATHE 48 F WEF (3) B
I ¥ 3w fm @ wwns et R 17-10-2023 T SUSH SAR TSOTE @ WTEER 6
wreggrr wefn fsar s &

oefETe @ TouNTE @ A [ e ARYEER,
afva e, gu-wfEm
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CHHATTISGARH ACT
(No. 17 of 2023)

THE CHHATTISGARH PRIVATE UNIVERSITIES (ESTABLISHMENT AND
OPERATION) (AMENDMENT) ACT, 2023.

An Act further to amend the Chhattisgarh Private Universities
(Establishment and Operation) Act, 2005 (No. 13 of 2005).

Be it enacted by the Chhattisgarh Legislature in the Seventy-Fourth
Year of the Republic of India, as follows:-

Short title, 1. (1) This Act may be called the
extent and Chhattisgarh  Private Universities
commencement. (Establishment and  Operation)
(Amendment) Act, 2023.
(2) It extends to the whole State of
Chhattisgarh.
(3) It shall come into force from the date
of its publication in the Official
Gazette.
Amendment of 2. In the Schedule made under sub-section (1)
Schedule. of Section 9 of the Chhattisgarh Private

Universities (Establishment and Operation)
Act, 2005 (No. 13 of 2005), after serial
number 16 and entries relating thereto, the
following shall be added, namely:-

S, Name of the Name of the | Procedure of Main Jurisdiction Teaching Programmes
No, Private Sponsoring | Establishment Campus
University Body of Sponsoring | (Head Office)
body
(2) (3) (4) (5) (6) (7)
Shri Davara Muanay Socicty Village- Chhattisgarh | Certificate, Diploma, Under Graduate,
University Rachna Registered Bhelwadih, Post Graduate  Degree and  their
Education under the : inteprated courses, M.Phil., Ph.D. and
Society | Chhattisgarh |  1ansi- other research level only regular
Society Abhanpur, courses in —
Registrikaran District- e Joumalism/Mass Communication
Adhiniyam, Ralpur, Media " . ,
1973 (No.44 ; e  Arts'Humanities/Social Science
of 1973), [ Chhattisgarh. e  Education/Teacher Training
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Registration Law
Number Business Administration/
2795, dated Commerce/Management/Tinance
13.04.2009 Library and Information Science

Hotel Management/Hospitality/
Tourism/Travel

Sciences

Vocational Education.”

ST, 3G W A AT, ST S IR S, T A Hi W WA - 2025,
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